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Telex Deposit Money 

11001. SHRI SUSHIL BtlATTA-
CHARY A : W ill the Minister of COM-
MUN CATIONS be pJeascd to slate: 

(a) whether it is a fact that Government 
have asked the sub ~ cribers and applicants 
for a telex f r a"deposit money of Rs. 10,000; 
and 

(b) whether Government are going to pay 
interc&t on the money depo:,lted ? 

THE DEPUTY MINIS1ER IN TdE 
MIN1S1RY OF COMMUNICATIONS 
(SHRI V lJAY N. PAT1L) : (a) Yes, SJf. 

(b) Ih a "ount of Rs. 10,000 wiJJ bear 
iu tcrc::'l at the prevailJDg bank rate till tll\! 
telex ("onoeclion 1& vrovided. 

Proposal DOl to Allow Pdvate Sector to 
Enter Power Generatiou 

11002. ~HRI M.V. CHANDRASE-
KHARA MURTHY: 

SHRIMATl SANYOGITA RANE: 
Will the Mmisler of ENERGY be plt:ased 

to ~tate : 

(a) whether Government have dropp d 
the propo~ al to ' lJow the private sector into 
the powu· generation industry; 

{b) if so, whatever the Union Government 
have decided not to allow the private sector 
in the field; 

(c) what are the main reasonS for not 
aJlowing private sector; 

(d) whether Government are confident 
that the pr sent un its wilJ be in a position to 
meet the emands for power; and 

(e) if ~o, to what extent? 

THE. MIN1S1 ER OF TATE IN THE 
MINISTRY OF ENERGY (SHRI 
CHANDRA 5HEKHAR SINGH) : (a) to (c) 
There bas be n no hange in th policy re· 
aardmg private sector participati~n in the 
pow r g Derating ind Mry. This policy is 
regulated by the Indu.trial PolICY Rc~olu
tion, 1956. Under this Re olution. the gene-
ration an btributiou of electricity fall 
under b dule A which include the te-

gory of indu, tnes, the future development 
of which will be the exclusive responsibility 
of the State. The Resolut ion, however does 
not preclude the expan ion of the existing 
privately owned units or the PossibIlity of 
the tate securing the cooperation of private 
ent rprise in the establishmt:nt of new units 
when the national int rests so require. Deci-
sions are taken by Government on concrete 
propo~a ) on a case to case basis on merits. 

(d) an d (e) Thc present requirement viz. 
dUr ing 1983-84, of power is assessed at 155.40 
billion un ,ts and availability is expected to 
be 146 billion uni ts . Thero is likeJy to be 
sh rtage of energy to the extent of approxi-
mately 6%. A number of short-term and 
I ng te rm measures have been taken to im-
rrove ' he availability of power jn the 
syst m. 

Steps to ImI rove Services of Radio Sta-
tions and Transmitters 

11003. SlJR} CHINTAMANI lENA: 
Will the Minister of INFORMATION AND 
BROADCASTlNG be pkased to state; 

(a) whether it is a fact that tllere is a 
general compla int in regard t the perfor-
mance of our Radio Stations and Transmit-
ters that evcn the NalionaJ Radio News 
Bulletin in the morning and evening are not 
adequately audible in certain parts of the 
coun try; 

(b) jf so, tbe facts th ereof and the rea-
sons therefor; 

(c) whether it i a fact that most of the 
foreign broad asting services are cle rJy 
. udibJe during their entire tran mi sion 
throughout the country~ and 

(d) if so, what steps are being taken to 
improvc the service~ of our Radio tation 
and Transmitters? 

THE D PUTY MINIS R IN 
o lN 0 MATI0 A D 

BROADCAST IN A DIN THB D PA T-
MENT OF ARLIAMc NTAR Y Al 
(SHRI M LLlK RJU ): ( ) 
tion of news and olh r ccntr 11y oci inat d 
programmes i u uaJIy quit . f. ct ry. 
However, in a fiew j 01 t d pJ in t 
country t where r lay depend on hot 
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transmitt rs onty, the quality may not, on 
occasions, be satisfact ry owing to inherent 
limitation of shortwave propagation which 
depend on ionospheric conditions . 

(b) Does not ari se. 

(c) It is quite likely that some of the 
foreign tations broadca~ting on powerful 
transmitter s may be heard clearly in certain 
parts of the country. 

(d) It is proposed to l ink up Delhi, Cal-
cutta, Bombay and Madra::. to all the radio 
stations in the country through the Satellite 
(JNSAT- IB) The quality of centrally origi-
nated programmes incJuding news relays 
will significantly improve lifter INSAT-IB 
becomes operational. 

Steps to Check l osses in Coal Mines 

11004. SHRI CHINTA MANI JENA 
Will the Minister of ENERGY be pleased to 
state: 

(a) whether Government are aware of the 
huge loss being incurred by the Coal Mines 
in the country during the years 1981-82 and 
1982-83; 

(b) if so) the names of the mines which 
incurred losses during the same period and 
the amou nt; 

(c) what are the reasons for these losses; 
and 

(d) what measures are being taken to 
check the losses in future? 

THE MINISr R OF STATE IN THE 
D EPA RTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHRI DALBIR 
SINGH) : (a) t (c) Coal India Limited had 
made a profit of Rs. 34.2Q crore and inga-
reni C llicries o . Ltd. a profit of Rs.4.22 
crore in the year 1981-82. It is true that 
ome coal mines parti ularly under a tern 

Coalfi Ids Ltd . and Bharat oking Coal 
Ltd. are running in los. The proDt and 
10 ccount ar drawn for th w company 

whole. The cost f production of coal 
nd profit bility v ry from mine to mine 

dep nd,n upon the geologic 1 and geo.min-
condi tion, wh ther the mine i open 

t Or und rground, q u lily of coa 1 produc-
t t. Durin the year 19 1-82 the orth 

Bastern Coalfields (Coal India Ltd.), Eastern 
Coalfields Ltd, and Bharat Coking Coat Ltd. 
incurred losses of Rs . 1.47 crores, Rs. 87.85 
crores and Rs. 40.10 crores respectively. 
Accounts for the year 1982-83 are not fina-
lised. Efforts are made to maintain profit-
ability for the company as a whole and to 
minirnise the losses of individual mines as 
far as practicable. But since the different 
mines have different costs of production due 
to various factors, it is difficult to ensure 
profitability in each and every mine. 

(d) The following steps have been and 
are being taken to check losses :-

(1) Increasing production by quickly 
developing open cast mines, introduc-
tion of advanced technology and 
modern equipments, ensuring better 
availability of inputs like power. ex-
plosives etc., expediting land acquisi-
tion, improvement in law and order 
situ a tion through close liasion with 
State Governments etc. 

(2) Controlling absenteeism among the 
miners. 

(3) Fixation of coal prices at appropriate 
level. 

(4) Control on manpower and improve-
ment in productivity. 

(5) Control of inventory and economy in 
the use of stores. 

(6) Improvement in the utilisation of 
equipments. 

Setting up PCO in Almora and Pithora-
garh Districts of U.P. 

11005. SHRI HARISH RAWAT : Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the numbc:r of new public call offices 
set up in AIm ora and Pithoragarh di tricts of 
Uttar Pradesh during 1980-81, 1981-82 and 
1982-83 and the names of the places where 
the e PCOs have been et up and the places 
where PCOs have been et up and the places 
where PCOs are propo ed to be et up in 
1983-84 and 1984-85. 




